8283 Deaths of Shri N. M. Joshi
and Shri Patiram Roy

[Shri Nanda)

information on the subject, As you,
Sir, rightly pointed out, it is a matter
to be dealt with by the State and we
have helped to the extent possible. We
have tried to provide all the finance
that was required. We assisted in set-
ting up a suitable organisation—ihe
State Flood Control Board. We set up
a Commlssion for that ares—Ganga
River Commission—and there is a
Central Flood Control Board. All the
funds that were required for this
season had been supplied. Of course,
the flood coatrol and protection mea-
sures cannot be carried out in one
season. Therefore, it may be that some
havoc had occurred. I will get more
laformation if the hon., Member wants.

Mr, Speaker: The hon. Member may
seek some other way of discussing this
question in this House. I cannot give
my consent for an adjournment motion
of this kind.
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1937 to 1946 ard a member of the
Bengal Legislative Council in 1946-47.

We moumn the loss of these friund:
and I am sure the House will join
me In conveying our condolences to
their families. The House may stand
in silence for a minute to express its
SOIrTOW.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I have o inform the
House that the following Bills, which
were passed by the Houses of Parlia-
ment during the Ninth Session, were
assented to by the President during
the intervening period:

1. The Constitution (Fourth
Amendment) Bill 1954.

. 2. The Medicinal and Tollet Pre-
parations (Excise Dutles) Bill,
1954,

3. The Indian Rallways (Amend.
ment) Bill, 1955.

4. The I (Amendment)
Bill, 1955.

5. The Commanders-in-Chief
(Change in Designation) Bill,
1955,

6. The Hyderabad Export Duties
(Validation) Bill, 1955,

7. The Sea Customs (Amend-
ment) Bill, 1954,

8. The Untouchability (Offences
Bill, 1954. .

9. The State Bank of India B,
1958,

10. The Reserve Bank of India
(Amendment) Bill 1955,

11, The Hindu Marriage
b o






